
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH AT NEW DELHI 

 
IN 

ORIGINAL APPLICATION NO. 687 OF 2023 
With  

ORIGINAL APPLICATION NO. 1228 OF 2024 
With 

ORIGINAL APPLICATION NO. 646 OF 2024 
 

 

IN THE MATTER OF: 

 
AIR QUALITY INDEX IN VARIOUS CITIES  

WITH 

NEWS ITEM TITLED “LANCET STUDY LINKS ALARMING MORTALITY RATES 
TO POOR AIR QUALITY 12 STRATEGIES TO COMBAT COUNTRY’S AIR 
POLLUTION CRISIS” APPEARING IN THE INDIAN EXPRESS DATED 13.09.2024 

WITH 

NEWS ITEM TITLED “HOW PARTIAL COMBUSTION FUELS YOUR BAD-AIR 
WOES” APPEARING IN THE TIMES OF INDIA DATED 02.05.2024 
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